171 Written Answers

A strict watch is kept on the activities
of all organidations and appropriate
action under law is being taken swhen-
ever necessary,

Posts in Calouity Station of ALR.
Lylng Vacant .

4116, SHRI SAROJ MUKHERJRE:
Will the Mithster of INFORMATION
AND BROADCASTING be pleased to
state;

(a) whether ten posts in  Calcutta
Station of A. 1. R. are lying vacant for
years together aud if so how with this
shortage of gtaft the Calcutta station
tan discharge its duties;

(b) whether the Minfstry is aware
of long standing grievances of the staff
artistes of Calcutta Station of A. I R.
that they do not get the senior scale
even after serving for a long time, if
so, Government's,reaction thereto;

(c) whether the Minigtry is also
aware that top-officials alleged ill-
treatment towards the staff artists of
Calcutta station has caused unhealthy
atmosphere in the entire institution at
Calcutta; and

(d) it so, what steps Governmeny
propose to take to remedy the situation
there?

THE DEPUTY MINISTER IN TRHE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIfR SINHA): (a). No Sir. There are
However vacdancies, which are being
filled in accordance with the rules pre-
scribed. In the meanwhile, work in
the station 13 being attended to by the
existing staff or by the engagement of
casual staff wherever necessary,

(b) A representation from a staff
ardistes in Calcutte, All India Radio
Siation for senior grade bas been
received and is under congideration.

{¢) No, Sir.
{4). Does not arise,
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Promotion of D.SPs in BSF. and
- CRP.

4117, SHRI PRAVINSINH SOLAN-
KI: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) the steps Government of India
propose to take to safegiiard the in-
terests of directly recruited Dy S8.Ps.
mm Border Security Force and Central
Reserve Palice after the induction of
E. C. Os in Border Security Force and
Central Reserve Police Force; and

(b) how many dircetly appointed
Dy, SPs. in B.SF., and CR.P, are
now eligible for promotion to the rank
of S.Ps?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): (a). The mat-
ter of safeguarding the interests of
all categories of Dy. 8.Ps, such as
direct recruits, E.C.Os & promotees/
deputatioists 1n the Border Security
Force and Central Reserve Police for
purposes of promotion 1s receiving the
attention of the Government,

(b) B.S.F. 48
CRP. 57
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